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0 R D E R 

The applicants who are working as Inspector under the 

respondents have challenged the seniority list dated 1.2,95 and for 

f'ixing or their seniority upon the nrivte 	sJondents in the liht 

of the judgment delivered by this Tribunal in OA 925/92 (N,C,Patra 

& Rnr, —js Union of India dated 25.11.93. 

The said QA 925/92 was decided by this Tribunal on 

25.11.93 relying on the, decision or the CuttackBenoh of the Tribunal 

in OA 6271/87 (C.R.Shashtri & Os. 	Union of India & Orsj, 

During hearing it is pointed out that the af'oresaid 

decision of the Cutt 3ck Bench uas appealed against bef'ore the Honble 

Supreme Court and the SLP WCS dismissed on 6,3.95, 

4, 	 In view or the above, we dispose of this application with 

a direction to the respondents to consider the case of the applicants 

for f'ixing their seniority vis''a-vis the private respondents strictly 

in terms of the decision or the Cuttack Bench of the Tribunal ref'er 

ed to aDve s/a approved by the Hon'ble Supreme Court, This exer- 

cisc be completed within 3 months from the date or co,-,, munjcatjon or 
thtB orthr. NO D1'dr --Is to costs, 
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VICE.CHAIRAN 


